I‘nc.om’e ”TéxAppellate Tribunal, Mumbai Benches, Mumbai

Consoelidated list of orders ready for Pronouncement on 22.04.2026

» Bvefdre Shri Om Prakash Kant , AM & Shri Anikesh Banerjee, JM

St ITA No Name of the Asseessee - Bench/ Date of

No : . : Author Hearing
1 | ITA {7875/M/25 ' |Advaita Trading Pvt. Ltd. "A/IM 16.04.2026
2 | ITA [1785/M/26 - |Claremont Co-operative Housing Society Ltd. H(SMC)/JM | 16.04.2026
3 [ITA [1234/M/26 . [Sanjeev Bhaskaran Menon H(SMC)/JM | 16.04.2026
4 | ITA [1822/M/26  |Milind Manohar Barve H(SMC)/JM | 16.04.2026

Before Shri Sandeep Singh Karhail, JM & Shri Bijyanand Pruseth, JM
Sr o : Bench/ Date of
" No ITA No Name of the Asseessee Author Hearin

1 |ITA [495/M/26  |Savera India Riding Systems Company Pvt. Ltd. F/JM . | 07.04.2026
2 {ITA (7087 /M /25 |Vihar Infrastructure Pvt. Ltd. F/JM

15.04.2026-




